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MR. SPEAKER: Nothing will go
on record, I am not permitting any-
body. I am sorry, I am not allowing
you. |

(Interruptions)

MR. SPEAKER: They do not hold
good in this case. It is not a matter
of recent occurrence. It is also a
continuing matter.

{ Interruptions)

MR. SPEAKER: Order, order. I
have not allowed anything to go on
record.

(Interruptions)

MR, SPEAKER: You are inter-
rupting the proceedings. You can
censure the Government; the Budget
Demands provide a number of oppor-
tunities. I cannot ignore the rules.
Prices are not a sudden phenomenon;
it is a continuous matter. Rules say
that it must be of recent occurrence.
It is a continuing situation. You
discussed it 1n the last session.

(Interruptions)

MR. SPEAKER: No, no. I am
not allowing anything to be said
now,

If you want to censure the Govern-
ment, you can censure them on the
President’s Address,

(Interruptions)

MR. SPEAKER: I cannot interpret
the rules as you like. The matter
must be of very recent occurrence,
The price-rise is not a matter of re-
cent occurrence.

(Interruptions)

MR, SPEAKER:
agree,

I am not going to

{Interruptions)

You can discuss on Presidents
Address, on the General Budget; you
¢an censure it. I am sorry. I am
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not permitting, I have already men-
tioned the reasons,

(Interruptions)

MR. SPEAKER: There is no ques-
tion of the House deciding. I am
deciding.

(Interruptions)

MR, SPEAKER' How
we keep on watching this?

long can

You will have ample opportunity
to censurc the Government. There is
the debate on President's Address
which is starting to-day itself......

(Interruptions)

MR. SPEAKER: There are a num-
ber of ways open to you to censure
the Government. On thiz JAddress you
can give a motion. you can give an
amending motion in which you canr
mention the pricc rise and have a
vote on it.

(Interruptions)
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ABNORMAL RISE IN PRICES OF ESSENTIAL
COMMODITIES

MR, SPEAKER: Now, the calling-
attention notice. Shri S. M. Banerjee.

SHRI S. M. BANERJEE (Kanpur):
I would like to submit that....
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MR. SPEAKER: I have allowed

him to raise only the calling-atten-
tion.

SHRI S. M. BANERJEE: It is the
bollot which has allowed me., I call

the atiention of the Minister of Agri-
culture....

SIIRT SHYAMNANDAN JISIHTA
(Begusarai): This should have been
addressced to the Finance Minister. ...
{(Ilerruptions).

SHRI DINEN DHATTACHARYYA
(Serampore): This notice is address-
ed only to the Agriculture Minister,
But tac prices have gone up, of all
commudities and not only agricultural
products,

SHRI S. M. BANERJEE: 1 shall
explain why I had oddressed it to
the Agriculture Minister.

Last time when I had sent in my
adjournment motion on the 14th
November, I had addressed it to the
Finance Minister, and the Agricul-
ture Minister did not intervene at
first; later on, he intervened at our
request. Here, we are more concern-
ed with the foodgrains prices, the
edible oils prices and other things
such as sugar etc. All this comes
under the Agriculture Ministry.

SHRI SHYAMNANDAN MISHRA:
We are concerned with all essential
.commodities,

SBHRI S. M. BANERJEE: It is
open 1o the Finance Minister also to
intervene, After all, it is the collec-
tive responsibility of the entire Gov-
crnment. I have addressed the cal-
ling-attention notice to the Food and
Agriculture Minister, bccause my
whole concern was about the prices
of foodgrains. edible oil, sugar etc.
The Finance Minister can also inter-
vene. So, where is the mistake?

SHRI SHYAMNANDAN MISHRA:
The mistake is this; it is largely an
emonomic subject and it is the
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result of the total economic policies
of the Government,

SHRI S. M, BANERIJEE: When
I had tobled my adjournment motion,
that was anddressed {0 the Finance
Minister, because it was to censure
the Government. Lel my hon. friend
read ruy odjournment motion. I have
been in this House since 1957....

Wﬂere is the
Can he be called

MR. SPEAKER:
Finanee Minister?
now?

SHil 8§ M, BANERJEE: I have
onl, «d 1 1his House all the time
and not in the Central Hall or the
Rajva Sabha . .

CHRI G VISWANATHAN: (Wand:-
wash):  Why can yuu not intervene
and solve this crisis?

SHRI SHYAMNANDAN MISHRA:
This is the result of the totzl economic
policies  followed by  Government.
Why is my hon, friend taking offence
at that”., .

SHRI S. M. BANERJEE: I am not
taking offence. My hon. friend has
not heard me......

(Interruptions)

MR. SPEAKER:
him,

1 am not allowing

Where is the Finance Minlster? Can
he bo sent for?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS=MINISTER OF IN-
FORMATION AND BROADCASTING
AND MINISTER OF SPACE (S8HRI-
MATI INDIRA GANDHI)»: I think
Shri Chavan is in the Rajya Sabha,
If he is available, he can be sent for,
but we do not know.

MR. SPEAKER: This notice has
been addressed to the Minister of
Agriculture,
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SHRI ATAL BIHARI VAJPAYEE
(Gwalior): What about the other
_notices?  Were they also addressed
to ‘the Agriculture Minister? =

- MR. SPEAKER: Hon. Members
know that il is always the first Mem-
ber's motion which is taken up.

SHRI SHYAMNANDAN MISHRA:
So, the other motions are spoilt.

SHRIMATI INDIRA GANDHI: A
message has been received that the
Finance Minister is in the Rajya
Sabha just now.

MR, SPEAKER: Shri S. M. Baner-
jee.

SHRI 8. M. BANERJEE: This was
why we wanted the adjournment mo-
tion to be taken up. (Interruption).
I was not interested in walking out.
I was interested in the taking over
of the foodgrains which many parties
do not want. (Interruptions),

I call the attention of the Minister
of Agriculture to the following mat-
ter of urgent public importance and
request that he may make a state-
ment thereon:

‘The abnormal rise in the prices
of essential commeodities and steps
taken by Government'

THE MINISTER OF AGRICUL-
TURE (SHR! ¥ A. AHMED): The
rise in price: ¢f foadgrains has been
a matter of great concern to Govern-
ment. There has been an upward
pressure ar fne prices zlmos! (rom the
beginning of 1872 After showing
the usual seasena! fall dering Oclo-
ber—December, 1072, the prices of
cereals have again shown an upward
trend.

SHRI JYOTIRMOY BOSU: There
wag no fall at any time,

- SHRI F. A, AHMED: That is not
correct. There was a fall.

. SHRI -JYOTIRHOY BOSU: Your
* stgtistics: are wrong.

_Commodities218-
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SHRI F. A. AHMED: The rise in
the pries of coarse cereals has been
particularly pronounced. The index
of wholesale prices of cereals on 3rd
February, 1973 was higher than last
year's corrcsponding index by 16.2
per cent, The prices of pulses which
were ruling very high between April
and Noveniber, 1972, however, ruled
casy during ihe period 16ith Decem-
ber, 1972 1o 3rd February, 1973. The
main reasons for the rise in prices
of foodgrains are:

(i) decline in preduction of
kharif cereals in 1971-72 and the
anticipated shortfall in the produc-
tion of 1972-73 kharif crops on
account of prevalent drought in
many States;

(ii) increase
with the public;

in money supply

(iii) speculative hoarding by fra-
ders and others; and

(iv) psychology of shortage creat—
ed by conditions of scarcity in
some parts of the country.

With the bepinning of the new
sugay seasun, the prices have beer
ruling steady to easy. During the
Jast few months, the wholesale price
jndex fur sugar and allied products
has vhiown some decline. Increase in
the minimum price of sugarcane and
the rrbaic granted by Government
have helped in the increased proouc-
tion of sugar in comparison with the
corresponding prriods of the last two
anligipated rise in the
helped to resirain ihe

seascns.  JThis
product ion

rising trend in the price.
Due to coniinuous drought 1o
{he oprincipa’ oil serd producing

Siates, raw oil prices have shorwn 'a
ricing trendd and 8s a resEzlt it is
becoming  incrensingly difficult to
keep the vanaspati prices unchanged
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the vanaspati prices had to be .
creagsed by 40 paise per Kg. with
effect from 2nd January, 1978, To
meet the situation special efforts are
being made to augment the produc-
tion of oil seeds, particularly Summer
groundnut, sunflower, soyabean, 1ape
/mustard and sufflower as also to
exploit other sources of oil, particu-
larly from cotton seed and rice Lran.
Additionally arrangements have Leen
made to import about 100,000 tonnes
of edible oil besides obtaining 80,000
tonnes of repesead from Canada under
an aid programme,

The Government are fully aware
of the hardship caused to the people
due to rise in the prices of foodgrain
and other commodities. Governrient
have, therefore, taken a number of
steps to check the rise in the prices.
A massivce emergency agriculturai
production programme was iauncned
for effectively re.rieving the lossus in
khariff productio* by incieasing the
output of rabi and summer crops this
year. At the same time, to meet the
increaesing demand of foodgrains from
the State Govert.ment the release ¢f
foodgrains through fair price shops
has also been considerably stepper! vp,
the distribution dur.ng 1872 L ing
nearly 10;6 million tennes as against
7.8 million tonnes i 1971,

In addition to imp¢rting a limited
quantity of foodgruins, overall steps
quantity of foo.prairs, several <leps
have been taken 1o intensiiy the pro-
curement within the country so as to
replenish and bu lu u,. stocks witn *he
public agencies Tuese steps huve
been suitably s.ppurted by anu-
hoarding and other regulatory and
austerity measures so as to create
conditions favourable for achieving a
reasonable stabi'i‘v in the prieen of
foodgrains. The control ov-r i«dvances
against foodgra .« nes becw tightened
and the banks iisve been advised to
pursue a policy ot caitiour lending.
As a long-term measure. a deeision
hasg also been .a:in ' take cver the

(CA)
wholesale trade :n ~hoac and rice
which is expected to curb considerabiy
the speculative huarding aid trajning
by inierested parties.

SHRI 8. M. BANERJEE: On the
14th November, when I moved an
adjournment motion, practically the
same reply was given by my hon.
friend. The position was that—he said
—the breaking of the monsoon was
very erratic. This time he has not
said so. I am really surprised whether
the stutement was read by the hon,
Minister carlier, before he made the
statement here. The statement is full
of contradictions. What ure the rea-
sons? The main reason for the rise in
prices of foodgraing are, as he has put
it “decline in production of kharif
cereals 1n 1971-72 and the anticipated
shortfall in the produciion of 1972-73
kharif crops on accnunt ol prevalent
drought 1n many States”. But it has
improved in some of the States, Then,
‘increased in money supply with the
public.” Then, “speculative hoarding
by traders and others’. Who are they?
When we asked the Gouvernment, we
were iold that a lot of foodgrains is
eaten away by rats and pests. We
said in this House that the biggest
pest was Sardar lgbal Singh who has
eaten away Rs. 6 crores in the Food
Corporation of India. Then the fourth
reason they have given is, “phychology
of shortage created by conditions of
scarcity in some parts of the country.”
So, the shortage is phychological, It is
really a cruel joke on the miseries of
the people. He says that a psychology
was created. Psychology of what?
Of shortage.

I am reading from the answer to
the Parliamentary question, which the
hon. Minister has replied on the 20th
of this month, that is, yesterday.
What arc the price index numbers and
the percentage of variation? Food
articles—July, 1969, 2038. July 1972,
236; January, 1973, 2i45; July 1472
over July, 1888-—plug 16.2. January,
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1878 over July, 1972—0.512. This does
not reflect the retall price which is
besed on the whelesale price of the
.articles which are not available to the
cOmMIMON man,

Then again, take foodgrains,
-Cereals, 206.7 in July, 1969, 225.2 in
July, 1972. In January, it was 238.4,
It is plus 184, Then, edible oils; 214,
In January, 1873, it was 252.8 Janu-
ary 1973 over July 1972—plus 15.8.
Then, sugar and allied products: it
went up from 183.7 in July, 1969 to
.280.6 in January, 1973. What was the
percentage?

July, 1872 over July, 1960, it was
plus 51.2,

Imugine that still, after supplying
these figures to Parhiament, the hon.
Minister wants us to believe that the
picture is not as gloomy as we think
and that 1t 1s qute rosy. We
have demanded 1n this House
that the wholesale trade in [ood-
grains should be taken over imme-
ndiately The Government which has
:a faulty and wobbling policy has to
make up 1ts mind finally and firmly
whether it should be taken over. I
am told that a meeting has been con-
vened on the 24th of this month
where the Chief Ministers and the
Ministers of Civil Supplies of the
various States would be attending and
8 decision will be taken regarding
‘taking over of wheat and rice. But
what about the other commodities?
What about the entire sugar stock?
‘What about the nationalisation of
the sugar industry? People have for
gotten; it has remained in the elec-
tion manifesto but never translated
into action.

Is it not a fact that one of the
-causes of the constant price rise is
deficit financing? During the First
“Plan deficit financing was Rs. 333
scrores; It rose to Rs. 854 crores in the

(C.A)

Second Plan and to Rs. 1133 crores
in the Third Plan. It was Rs. 850
crores in the Fourth Plan. There is
another parallel economy run hy
those who have black money which
amounts to Rs. 7,000 crores according
to the Wanchoo Commission. What
sieps have been taken to unearth black
money?

The hon. Minister says that the
price of foodyrains 1s coming down
in som2 places. In Delhi today the
price of rice of some good quality Is
Rs. 285 per kg; and wheat sells at
Rs. 1.50: a bag of 10 kg of
atia which the supper bazaar used to
sell at Rs 11 or 12 now sells at Rs. 14
or 15, The hon. Minister Shri F. A.
Ahmed saidd on 14th November, 1972
in reply to my adjournment motion
that the total fair pricc shops had
gone up from 1,268,000 to 1,58,000. I
am not gomg to quote other figures,
But the proof of the pudding is in the
eating. The cost of green vegetables
has gone up; the price of milk has
gone up. As one who was himsrlf
purchasing green vegetables ¢very
week, I know that even caullifiower
which was supposed to be the chea-
pest thing in winter was sold at 065
per kg, The price of meat has risen
from Rs. 5 to 7. the price of fish has
absolutely settled at Rs. 10; it has not
gone down The price of egg has
gone up. In short the prices of all
commodities have gone up. I am sur-
prised why the State Governments
have failed in the matter of procure-
ment. Is it because they are in Jcague
with the big landlords and those who
run the co-operatives® He should
give us a clcar-cut reply: What con-
crete steps are being taken to bring
down prices?

13 hrs.

Then, T would like to know whe-
ther wholesale trade in foodgrains is
likely to be taken over by the Go-
vernment during this session itseif.
Is it going to be simply wholesale
trade in wheat and rice? What sbout
pulses? The price of pulses has gone
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up by 25 to 30 per cent; the price of
edible oils has gone up by 26 per
eent. Still, we have to believe that
the situation is quite rosy, that there
is nothing to worry about and that
we are worrying because we arc a
psychological case. It is rea'ly sur-
prising.

The correct thing would hive been
to  censure this  Goveanm-~at  The
Food Minister for whom I have got
the preatest regard moales 4 4-
ment which has no relation with the
rise in prices outside. I wonder whe-
ther the Mnisters ever purchase theit
articles themselves or thrge ars sup-
plied 1o them by oth~r prunle Other-
wise why should they nat feel the
pinch of rise in prices? When we
Members of Parliament geiting Rs, 51
per day with all otlier allowance:,
Rs. 500 per month and all fhat, foel
the pinch of rise 1n priccy and by the
25tk of the month we hav~ to get
something on ciedit, what must be
happening to lakbs of people who are
practically below the siarvafion line?
I would ask the hon. Ministe: to
kindlv assurr u- what concrete steps
he is going to take to tackle the
gituation.

Th~ sugar industry should be na-
tionalised or I demand  Ius rosiena-
tion I do not demand resienation
every bme hectir o raprhe 0 nile-
man will come in  The sugar indus-
trv should alsa b { ken over hy the
Government.

So, mv  denands  are: whnlr-galc
trnd- in foodrraine should he {aken
over immeédiutelv, maore and  more
fair nrics ghop <1 onld he openerd fo
cover Tural are~~ alsn; all the stork
of curar should be taken over by the
Government fer  distribution;  the
means of production should alse b~
nationalised;  big business  PFouses
should ha takcn over. Either the
Government should move {owards
gocialitm or otherwise the piers-meal
steps taken by the Governmemt will
not take us anywhere,

There should be demonetisation to
unearth black money. The thon.
Minister said last time that black
money is there. With the take-over
of all these things, I suggest, there
should be a machinery that should
not be a corrupt ane, The efforts are
being made o give a feeling that
whatever article Government takes
over either vanishes or it goes into
the hands of corrupt people. I would
urge upon the hon. Minister that the
machinery should be improved both
for procurement and distribution and
it should be given to those people who
have clean hands and who can
possibly deliver the goods.

In the ca.c of edible oils alsn, the
prices should be reduced. What is
the production cost of edible olls and
how much profit is to be taken by
them has 1o be assessed. Only the
prices are being increased every time
to suit the hig monopoly houses.

Lastlv, T would request the hon.
Minisicr to give replies 1o all these
points and assure us once again
whether this Government which has
miserably failed to tackle the food
situatior is going to face the situation
boldly, hnnestly, intelligenily and
firmly.

At the end, I suggest, smail statu-
tory committres should be formed in
all the distrietr with elected repre-
sentetives of the people and the re-
presentatives of polifical  parties to
tackle (he food situation. What is
hannening today® Everywhere the
Distrirt Maeistrate i« acturllv  the
Chairman of the Committee and he
nominates the elerted representatives
We have alrendv taken a decision at
the Whips' Conference in Simla three
years hack that an all-Party Com-
mittre should be established because
the food prohlem is a national pro-
hlem and it has to he tackled on &
warfonting.

Tt is generally sald, *"What cen we
do” We had no rains' Alwave the-



225

shortage of foodgrains 1s atiributed to
failure of monsoon; they just say that
the fight is going on between Lord
Indra and Shrimati Indirg Gandhi.
This cannot be done any more. Nu-
body is going to be convinced of it.
People know that sugar is available
if they can spend Rs. 4 or 5 per kilo,
that wheat is available if they can
spend Rs. 2 per kilo, that rice is
available if they can spend Rs. 3 per
kilo. If the food situation does not
improve in this country in another
six months or one year, however
much we may believe in Parliamen-
tary democracy, we will be forced to
ask the people to loot those shops
which are full of foodgrains-sugar
and other things. I cannot allow my
children to starve. If such a situa-
tion comes, we will have to ask the
people to do il and they will definite-
ly do it. In case Government doocs
not take steps to improve the situa-
tion, whatever talk of socialism may
be there in the country, failure to
tackle the food situation in the coun-
try is going to be the last n=l 1 the
coffin of the ruling Party,

SHRI F. A. AHMED: Mr. Speaker,
Sir, I have listened with great atlen-
tion to the various figures cited by
the hon. Member to indicate that
there has been a steady rise in prices
of foodgrains. I have already men-
tioned in my statement that Govern-
ment is aware of it and shares the
concern of the hon, members with
regard to the rise in the prices of
foodgrains in our country. I have
already indicated four reasons which
are responsible for such o rise. The
hon. Member has said that, in addi-
tion to those reasons, there is also the
reason of deficit financing. Whether
that is a reason or not, that is a diffe-
rent thing altogether..

SHRI S. M. BANERJEE: The
Finance Minister has said that.

SHRI F. A. AHMED: I would like
to point ottt that deficit firancing 8
not peculiar to this particular ycar
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It has been going on for the last four
years. But so far as prices of fced-
grains are concerned, even when there
was deficit financing, the prices ot
foodgrains abuul two years ugn were
stabl ; they were stable because of
the fact that thcre was increased pro-
duction, because there was sufficient
stock in our country. I would like
the hon Member to approciate that
during the last two years we have
been having decreased production of
foodgrains, particularly of n~oarse
grains during the kharif season. In
1871-72 there was g shortfall of
about four million tonnes of food-
grains. In 1972-73 also it is expected
that there will be a shortfall in the
production of coarse grains, and but
for the steps which have been tuken
by Government for the purpose of
retri-ving the position  during the
kharif scason and also for :mproving
the situation during the rabi scason,
the shortfull would have been much
more. So, I would like 1o tcll the
hon. Member that not only Govern-
ment s thinking of taking measures
in order to stop this increase in
prices, but they have already taken
steps which have been respons:hle
for keeping down the prices at such
a low level. I would like the hon.
Member to appreciate that this is a
phenomenon which is not peculiar to
our country; it is a wor'dwide
phenomenon.

SHRI S. M. BANERJEE. No one
is dving in the pavements in other
countries. Nobody is taking cnly
one meal in other countrie:.

SHRI F. A, AHMED: May I tell
the hon. Member that if we compare
the present position to what hap-
pened in 1955 and 66, the hon. Member
would appreciate that at that time
the drought was not so serve as this
year, at that time the prices had gone
up by over 30 per cent during
one year and we had to import 11-12
million tonnes of foodgrains in order
to provide food {o our people. But,
this time, ...
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SHRI BHOGENDKRA JIA (Jainn-
gar): Let us know something with
regard to Government's responsibility.
increased the prices ot

You have
 Vanuspati and sugar. You have
failed to procure rice. You hawve
failed to nationalisz the wholesale
trade.

SHRI F. A, AHMED: I am just

telling the hon, "Member tihat with
an import of about 2 million tounss
of foodgrains from outside, perbhaps
it would be possible for us to tide
over the difficult year. If w2 have
a good crop this year and if we pur-
sue the policy of taking over the
wholesale trade in foodgrains as has
been indicated by the Government, 1
hope we will be able to tide over this

difficulty.

May I also tell the hon, Member
that the Government has already
taken a decision so far as the take-
over of wholesale trade in food-
grains. We are meeting on the 24th
of this month in order to discuss the
various details and the difficulties and
other circumstances which are pecu-
liar to every State, We want to sort
out all these difficullies so that it may
not be difficult for us to pursue this
policy which we have already accepted
as the policy for the coming rabi crop
of wheat and also later on for rice.
A decision has already been taken and
this meeting is tuking place to consi-
der the report submitied by the Sub-
Committee which has gone into de-
taile with regard to the take-over of
the trade and after the decision is
taken, wo shall issue necessary in-
structions 1o the State Governments

in the matter,

‘SHRI K. S, CHAVDA (Patan):
You said regarding one  committee,
There was another sub-commiitee
appointed by the Gowmme.nt What
about that?

'SHRI F. A. AHMED: That was a
sab-commitiee of officers to collect
facts and figures
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States and the Central:’ Ganmmt
on the basis of which: the . sube«com- .
raittee has made some. ' recommenria.’
tions to be considered by - the Food
Ministers and the Chlel Ministers’
conference which is go,ng to be held
on the 24th.

SHRI S. M. BANERJEE: You are
not going to appoint another com-
mittee—I believe. .

SIR] F. A, AHMED; There is no
question of appointing another
commitiee,

So far as the hon, Member's gues-
tion is concerned, the decision regard-
ing take-over of foodgrainsz trade has
already been taken and it is to work
out the details and to consider the
difficulties which we may have 1o face
in the take-over of the wholesale trade
that the Chief Ministers’ conference
has been convened on the 24th.

So far as sugar is concerned, the
hon. Membey is already aware that we
have appointed a committee. As soon
as the report of that committee ig
available to us, we shall take neces-
sary action having regard to the re-
commendations which may be made
by this committce. I am hoging that
the report of the committee will be
available to us within a few months.

SHRI BHOGENDRA JHA: You can
take over the sugar stocks lying with
the mills.

SHRI F. A,&HMED Imaytel]thﬂ
hon. Member that so far as the vulner-
able sections of the population- are
concerned, they are getting sugar ¢t a
uniform rate all over the country.

SHRI 8. M. BANERJEE: Sir, even in
North. Avenue shops where Members
of Parliament live sugar was not. nvnil-'
ebkforafullﬁﬁamdan.
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S8HRI F, A. AHMED: I think that is
not enrrect because sugar is now being
supplied through fair price shops as
well as co-operatives in various States.

So far as vulnerable sections are
concerned I think one kg. per person
upto a maximum or one kg per
family al least is being supplied
by all the Stateg through faii price
shops.

SHRI 8. M. BANERJEE: Any hon.
Minister who is a diabetic patient
should not speak about sugar.

SHRI F, A. AHMED: I am sorry
about it. The hon. Member has com-
plained about a particular shop. If he
gives the details, I will ask the Delhi
Administration to inquire about 1.

So far ag we are concerned, we are
supplying sufficient stock of sugar fo
be supplied to the fairprice shops on
the basis of the consumption and the
population of every State concerned
and I think, there has been no diffi-
culty in this respect, and I may inform
the House that so far ag the produr-
tion of sugar is concerned it 1s much
more than what we had last year af
this time and we are expecting that
production of sugar this year may gu
up by ahout 3 or 4 lukh fonnes cCuring
the year. That increased production
will ease the position a little

I share the concern of the hon Mem-
ber. The prices of oil have gone up
during the last few mcnths. It has
gone up as much as 30 per cent over
what it was prevailing during las!
year, but this has been due fo the
fact that production of oil-seeds  larl
completely failed. 1n the producing
‘States like Maharashira and Gujaral
and there has been this scarcitv of oil-
seeds. We have been irying to imporf
ollseeds from outside. We have im-
ported about 42,000 tonnes of rapeseed
and 40,000 tonnes of oils. We are
importing rapeseed from Canada and
also! palm oil {from WMalaysia.
We are taking various steps for in-
creasing production during summer
and we feel that th increased produc-
tion may help us in easing the posi-
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fiun, So. these are all the steps which
have been taken In this direction. I
can assure the hon. Member that what-
cver 15 possible is being done. I hope
with better production we may expect
betfer resulis in the future.

SHRI P. GANGADEB (Angul): Mr.

Speaker, Sir, this grave situation
arising out of the non-stop rise in
prices of essential commndities has

assumed an alarming concern to us
all, We are concernej about this pro-
blem because it has already hit the
commonman’s budget—a budget which
is,already meagre, which evervone
knows. Let us not forget that about
40 per cent of our population are gtill
living below the poverty line and now
hag come inflation—the present infla-
tion—at the rate of 10 per cent to 12
per cent which is bound to add to the
miseries of our 200 million people in
our sub-continent.

Now, Sir, let me place before this
Iouse my own assessment of the
price situation in a nuishell. In the
last 12 months or so. the pri ¢ index
has sprung up by an average of 1 per
cent per month adding thereby to
about 12 per cent by the end of the
vear Is it not horrifying? Is it not
a monstrous rise?  Everybody will
agree on this. One can see therefore
that the maximum increase has occur-
red in the prices of agricultural com-
modities. primarily, foodgrains, follow-
ed by manufactured articles of basic
consumption, Widespread  drought
conditions and  speculation, both of
these have contributed io the abnor-
mal price rise. This yvear we did not
have even the same comfortable 1 osi-
tion in agriculture which we charac-
terised as a green revolution just
about two years ago. Apart “voam all
these shorlages in agricultural sector,
I fee] certain that therc are other
factors which have also contribuied to
the alarming price situation.

As the House ig aware, there has
been a sharp increase in non-develop
ment outlays together with heavy ex
pansion in meney supply which has ac-
celerated the iInflationary situation
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This is a fact. In addition, this pro-
blem is added with more trouble by
what I would call the black-money,
the impact of which is felt on the price
level. That ig very much felt at this
price level which we are facing so
badly today. I

I am no doubt aware that some of
the steps initiated by our Government
8o far are in the right direction, but
they are not enough, if I may say so.
Much more drastic action is needed.
Therefore, humbly, I wish to suggeit
the following. Firstly, we should have
a sustained buffer stock of foodgrains,
even if it means larger imports. In
my opinion, that js the only way-out
tn create a proper psychology. The
psychology on the other side may be
different. But it is my opinion that
this is the only way-out to create a
proper psychology and only this can
be an effective deterrent to specula-
tion and hoarding.

Secondly, we should strengihen the
law enforcement machinery. Unless
the offenders are given punitive punish-
ment, we shall still have to live with
the social cvils of hoarding and black-
marketing. Thirdly, procurement and
distribution machinery for foodgrains
should be built up and they should be
well armed,

Then, fourthly, there is the gquestion
of monhey supply. It shoulg be brought
within manageable limits. For this,
Government shouly exercise considera-
ble restraint on non-developmental
expenditure,

Lastly, T wish to suggest that the
time as come to encourage and induce
people to save more. It is in this con-
nection that I feel that fhe taxation
by Government should favour thomse
who work hard and save out of their
earnings. Let me hope that the hon.
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Minister will soon bring about a solu-
tion to halt the rising prices of essen-
tial commodities. I would aleo like to-
know the reactions that the hon. Minis-
ter has to my suggestions.

SHRI F, A. AHMED: I entirely
share the concern of the hon. Member
with regard to the rise In prices. At
the same time, I would like to point
out that the suggestions which he has
given are welcome ang will be taken
care of,

I would also like to point out that
so far as the building up of buffer
stock 1s concerred, that i{s the policy
which we have been pursuing in the
past. It was because of that policy
that it was possible for us to tide
over the difficult period during this
year. It will be our endeavour in the
future to puild up a buffer stock and
to increase the procurement of food-
grains in our country so that we may
be able to see that the foodgrains are
availabl. to the people at reasonable
prices ang without a big rise in prices.
that is our objective ang that is our
poli~y and we shall pursue it.

I also share the concern of the hon.
Member that it is because of hoarding
that somelimes we gel into difficulties.
Ag he has suggested, I think we have
to think of measures which will help
in checking this hoarding and desling
with the culprit by giving him punish-
ment which will prevent him from
indulging in this kind of unsocial acti-
vities.

So lar as the other matters are con-
cerned also, we shall examine them
and see to what extent they can be
implemented.

PROF, MADHU DANDAVATE (Raja-
pur): At the very outset, let me point
out that I hag rightly addressed this
call attention notice to the Finatice
Minister because 1 am fully aware of
the fact that the lssues that we wilt
be raising during fhis call atbention.
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though not beyond the comprehension
of the Minister of Agriculture, will be
beyond the scope and juriediction of
his Ministry. Therefore,, I had refer-
red it to the Finance Ministry and 1
‘wish it had been sent to that Ministry.

Prices of essential commodities are
artually moving at a galloping pace,
fasier than the pace at which Govern-
ment is gkidding back on the economc
front. Repeatedly we had been as-
sured by the Prime Minister, the Fin-
ance Minister and many other Minis-
ters that there is no question of intro-
ducing a wage ltreeze in the country.
In fact, one would have liked Govern-
ment to introduce a price freeze, but
unfortunalely, in effect, it is some
sort of wage freeze that jg being intro-
duced.

I will take this opportunily to ask
of the Treasury Benches whether it
is not a fact, as has been published
in the newspapers of the 6th February,
that the Finance Ministry has sent a
confidential circular to all public
seclor managements that in spite of
the rising prices ip the country, if the
trade union organisalions of the pub-
lic sector go on making demands for
revision of the wage structure, under
no circumstances should that demand
be accepted, This is a most cohdemn-
able state of affairs, and all trade
union organisations in the country are
agreed and united on making the de-
mang that such a confidential circular
ought not to have been seni by the
Finance Ministry.

Reference has been made to the pro-
blem of prices being linked to the
drought situation. No doubt, the pro-
blem of prices is, to some extent,
linked up with the situation of drought
facing the country. But my conten-
tion is that the approach of Govern-
ment in tackling the problem of the
drought situafion is something like the
approach of a fire brigade. Only when
a house is on fire, the fire brigade
rushes to it and when the fire is ex-
tinguished, jt goes back to fhe depot.
That i how the problem of drought
is belng tackled, Even where drought
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has been a recurring problem in States
hke Madhya Pradesh, Bihar and
Maharashira, this is what we have
seen. For instance, in Maharashtra,
this is the third successive year of
drought and our complaint has been
that no long-term perspective has ever
been adopted at all. Even now, instead
of taking up famine reilef works which
will be productive ip content, they are
taking up non-productive famine relief
works. The famine will be over soomn,
in the year to come. But after all, you
must undertake such projects in a
long-term manner as will step up agri-
qultural production.

Therefore, we want more famine
relief works like percolation tanks,
digging of {ubewells, small irrigation
schemes, building up of bunds and so
on. In the State of Maharashira,
even on the basic of factual statements
irom Government, it can be very well
established that there is no emphasis
given to famine relief works of this
type If vou begin to skid in this
direction, even after the famine is
over, the problem of augmentation of
agricultural output will always Le
there, So this tvpe of long-term ap-
proa~h ang perspective that I have sug-
gested should be adopted ang then
only will we be gble to tackle this
problem on a permanent basis.

As for the question of sugar prices,
uplo 1948 there was an accepied con-
vention that the prices available fo
the growers woulg be 1/16th of the
price of sugar But unfortunately that
convention has been broken. While
sugar magnates have heen having
mounting profits in the free market.
in the some proporiion  sumarcane
prices are rot avnilable fo the growers
at all, This 1= alsp a disparily that
has to be removed.

Again as far as the sugar prnblem
is concerned, the Gundu Rao Commil-
toe had clearly indicated on the basis
of statistics that in 1967-89, out of
215 sugar factories, the majority were
i the age group 35-60. On the one
hand. the millowners were not sure
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that the mills would not be nationalis-
ed So they neglected the aspect of
modermsation of the machinery On
the other, you are taking faltermng
steps towards nationalisation There-
fore, neither does the private sector
feel any commitment 1n regard to sugar
production nor is the public sector able
to take charge In this stalemate the
production of sugar has gone down
That 1s the reason why the problem
has been made more complicated

In addition to that with a full gense
of responsibility, I will say 1t agamn
that prior to the ele tions some sort
of unholy alhance was built up bet-
ween the sugar magnates jn the count-
ry and the ruling party in this country,
and as a result of that, adequate con-
cessiong were given to the sugar mag-
nates Many of them have made 1t
clear a number of times without 1e-
vealing their names I thinh that this
‘s a factor that i1s responsible for the
rise 1n the prices of sugar

As far as the nationahisation of sug u
factorles 1s coicerned either you fake
« fitm decision that you are not gowng
to nationalise them a point of view
with which I am not in agreement The
gugar industry needs more moderm-a
tion and therefore nationalisation 1s
necessary Not only sugar but I feel
that the Governmeni should make 1t
pusition quite clear angd as far as the
production of essential commoditres 18
concerned, they must be brought into

the public sector and the wholesa
trade also must be sociahised I do
not want 1t to be merely statised

There 18 a distinction betwen state
capitalism and the socialised sector I
want socialisation of the industry in
whirh the consumers the workers, all
of them will have a say 1n the runmng
¢! the Industry, and if that 1s done,
probably in a more rational and in a
more efficient manner, the sugar in-
dustry can be run and thg problem
of sugar priceg may be tackleg to some
extent Unfortunately, instead of
taking this broad approach of bringing
under socialisation the production and
distribution and the wholesale trade
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in essential commodities, actually what
is nappening is, we are having a tin-
kering attitude of & mixed economy of
which the joint sector is only a pro-
Jjection If you pursue this policy of
a joint sector, probably the problem
of rise In prices cannot be adequately
tackled because the joint sector con-
cept will mean that the private sector
will try to flourish ang prosper at the
cost of the investment that 15 avail-
able from the financial resources that
are available from the financial insti-
tutions of the public sector In effect,
the approach that our Goverhment 18
adopting 18 not basically different from
the approach that the Tata memoran
dum has taken and, therelore, by
merely having a majority of equity
shares 1t will not be possible to con
trol that industry <, long as the pric-
ing policy so long as the distnibution
policy remain as they are As far as
the investment 1s con erncd you have
no <onirol over it I know that the
Finance Minisiry can reply to this
question and therefore withut cast
ing any a-persion on the Mimster con-
cerned I would suy that this putics
lar matter ought to have been reler
rcd to the Finanee Mimsinv so thaf
this aspect could have teen 1cplied to
propetly

I woulg hke io pose one question re-
garding the effective procurement of
toodgramns at the grass root level by
offcring remunerative pries to th
agiiculturists  Here I would lLike t)
nake ¢ concrete suggestior nd |
hke {o know from the Minister whe
ther my constructive suggestion would
be acceptable to the Mumstry The
suggestion 1s that in order that the
prucurement of foodgrains at the grass-
root level could be made more effec-
tive let us try to set up some sort of
advisory councils on which representa-
tion wil] be given to the Government,
representation to the co-operatives re-
presentation to the consumers, repre-
senfation to the trade organisations,
representation to the trade union or-
gansations in the country and also
representation to the varigus political
parties in the country They can intro-
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duce some sort of vigilance commit-
tees so that loday the corruption that
is very much there in this particular
process of procurement can be eluni-
nated to a very great extent. Unfortu-
nately, wherever we give newer and
newer spheres of productivity int, the
hands of the State—I am all for it—
the men in the private sector always
condemn the public sector by saying
that more public sector expansion
means more bureaucracy, more ineffi-
ciency and more corruption, ag if it is
the exclusive preserve of the public
sector and the private sector is com-
pletely free from inefficiency corrup-
tion and ncpotism. There are g num-
ber of reports that are indicative of
the fact thal even the private sector
suffers from these ills. If these things
are left to the pubhe sector, then this
particular aspect 1s absolutely neces-
sary.

I would like to muake a passing refe-
ponee, aaa wo bl Like to know frouy,
the Government whether the repeated
recommendations that have been made
—e¢ven the Wanchoo Commission has
made thut recommend-tion—namely,
demwo elization. would be accepted to
unearth black monev which 1s tn the
extent of s 7000 crotes  Of courss,
the Agri-ulture osLinistry cannot reply
to that question, and that s why "2
Minister is cynica'ly laaghing that
guestions are put iy an  wrelevant
manner. I haie addres<ed them to
the Financy Mimster, but uniforturate-
1* he is absent.

Lastly. some reference hag been
made. and I would repeat that. It
srems from the contention of the Mi-
nister of Agriculture and i anpears
as if the problem ol deficit financing
is not very relevant as far as the pro-
blem of rise in prices is concerned.
Here, he puts a contention. After all.
it is not a new phenomenon Deficit
financing has been existing. But let
us seg the pace at which deficit fin-
ancing has been advancing. In the
first Five Year Plan, deficit financing
was of the order of Rs. 333 crores.
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In the Second Plan it was Rs. 954
crores; in the Third Plan, Rs, 1,133
crores and in the first three years of
the Fourth Plan, Rs. 850 crores. It 1s
estimated that deﬁcit financing has
reached the tune of Rs. 1,500 crores.
There is no indication of its being
curbed; on the other hand it is going
up. Tragically enough in the approach
to the Fifth Plan document which has
been accepted by the Cabinet and
National Development Council, you
have bravely and courageously declar-
ed that in the terminal year of the
Fifth Plan deficit financing will he
reduced to zero. Wonderful, 137
crores, 954 crores, 1,133 crores, 1,500
crores and then zero. It is difficult to
believe that So long as there is deficit
financing at this rate, there will be
inflationary pressure on the economy
and with all their pious intentions,
they will not be able to check infla-
tion and consequent rise in prices.
The problems should be tackled in an
integrated way.
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Lastly, in our country inflationary
pressures are growing and prices are
rising because 67 per cvent of the ex-
penditure of the Union Government is
non-productive and non-development
and is nol used for agricultural pro-
duction or industrial production. In
this context, I do not think the prob-
lem of prices can be tackled in the
manner 1n which you are {rying.

SHRI F. A AHMED: I thank the
hon. Member for raising a number of
questions but I shall deal with those

questions wuch realiy conetn my
Minstry.
SHRI S. M. BANERJEE: The

Prime Minister said that the Finance
Minister was busy in the other House.
Some very pertinent questions had
been raised by the hon. Member.
Some secret circular has been sent to
the public undertakings not to raise
the salary of the emplovees. Tt is a
scrious matter. ... (Interruptions)
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AN HON. MEMBER: Let a short
notice question be put to the Finance
Minister,

PROF. MADHU DANDAVATE: In-
convenient short notice questions are
never admitted,

SHRI F. A AHMED: When the
call attention motion was referred to
me I bowed to the ruling of the hon.
Speaker. If hon. Members want to
know some jnformation from my
colleague the Finance Minister, 1let
them put a question to him; he will
certainly reply.

PROF. MADHU DANDAVATE:
Anticipating that some of the issues
will be linked with the Finance
Minigtry, someone from the Finance

Minstry ought to be present. We
have 60 Ministers.
SHRI F. A, AHMED: He has

raised a very pertinent matter so far
as emergency production programme
is concerned and said that it should
not be confined to temporary work
but 1t should be permanent so that
in future also they may get the bene-
fit of the increased production prog-
ramme. We have undertaken this
programme not only for the coming
rab crop but for the future also. Ac-
cording to our information, apart irom
taking up work very near the villages,
the State Governments are engaged
in directing more and more fundg for
production work. In addition to that
1 have been writing from time to
time to all the Chief Ministers that
whatever funds we are now giving
them should be spent for the purpose
of taking up relief work of a produe-
tive nature. I hope the State Gov-
ernment are following our instruc-
tions. The suggestion made by the
hon. Member has already been acted
upon by us. He has also made cer-
tain observations with regard to the
gugar industry. I agree with him
that due to lack of effort at moder-
nisation, there has been a shortfall in
the production of sugar.
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We are considering this matter. As
soon as the report of the Committee
is available, we shall take such
and such action which will
this defect and which will
increasing the production of

These are matiers which were raised
by the han. Member go far as my
Department is concerned and, I hope,
he will refer the other question to
my colleague, ...

HF

to Public Undertakings, I will ask the
Finance Minister to reply,

SHRI F. A. AHMED: Before I sit
down, may I say one thing? I made
a statement earlier that we have al-
readv mmported about 42,000 tonnes
of rapesced and 40,000 tonnes of ofil
We are mmporting some more quantity
of rape seed from Canada and palm
ol from Malaysia

PROF. MADHU DANDAVATE:
When any matter is raised in the
Calling Attention and if any Minister
is replying, his complementary Minis-
ter should be present,

ot x Y fax (AAf) - worer wdE,
g & g qIEAT *wr faadr ama
agAT Y W A &, Wrw A s
Ag wf ¥ ATTIOWI R | AT X
TEs ¥ &t wveor few B oyAw AW
FOO AT ATyIAE ¥ A AT ¥
* ¥ a7 & 1 APew T A% e
feafa o7 war &, ora 7 F T AN
aa # feafr & wawd ¥ TwT 0%
g2 ¥, 7 fade) mfedy & At ¥
w7 qdw ¥ o v FT AT § A
sy dar v arr gar &, e
LY oY gevrr o Y | R A
AR 9 F fy AYT @ A, O A
FYITT ¥ 5T q@ A feafy ¥t ww
A § 7R X T AT T AT
W # 7w W
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ot rg ¥ wy ATRIC X WA
wafade saw 351w fadfasr ®
@R ¥ B v AvF, Ak w1 R
anx 1 yra fear, g7 abfrnard
qif =41 & Aar 7, A7 I wiwwr &
maft Fy oz ¥ wA L, T AE R
WEX T, AT WEWA BT AT 4T |
A8 {1 AVATT A FATH BT G1F AT
AT §77 & foar, 3R 77 ¥ I A,
AT & AT A TEEr X AN A,
AT F ARAE A, AT F ARG A
/17 A ¥ Mgt T wfaw w7
%3 aw S w1 i v fam oA
A A I TwT I T A IN &
wvET AT 7T TIW 35T, Ad
gfafwmady A, qfe 7 faa-
oot &1 @R 74 & AIAN N FHIT AT
qMY TR T AR FvER & fdr o
TE W1 ART A T T ATET A0
{ gIFTT 7 TZAT AOIAT F—AT TG
AWM F wR A AT F A ¥
Hrawerr w1 qfafas 7 97 77
faar & A1 57 37 AT ARG, AT
WTAMRT, TEET AAATEL, ATAT AT
B W AW TR B gw oem A
FET Y

qYETT § T T 4% ST A
oUX FT A AX W A IwA PR B,
ag oA ¥ ) Afe oA A e d
wETT Wgar § R oww W F wR A
e @1 g ¢, WD &, wiara
&Y qge & A wIOw B, FOHH
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I 97§ 717 9 A 4 0§ avwe
¥ JmAar wmgA 3 % feggerr ¥ frw
7 a¥ a1 7 17 EtY, AR a¢
B I AL AT T BT 7 R
WATH A7HTCF P14 AT AV A FH O
A e wfer #® af

gar faafay o & a3 &t faam
G " 7 6 s #1 fRarr
WA T T IR P, 47 AEgA
FAARA?, AWrraa gz A i fw
BIEATIFE T AT I STAT TF Y 3
A JARN THT IT AT ] 1 0 AHT
weAgar nAfEa dt w3z fvw
AP PAFAFTATINZ I N AT
&g feqar w1 @@ 39T AT qEW
A0 ? FAT AT IA AT T HIA
gT ¥ AM «fr 327 95%7 =14 ®
T’

¥ a7 oY faizq 7y = 3 fF
WA T 4ITA T7 97 g 3% e
faz? g% ¥ 17 7 wyafvr afm
FAME FISTAFT L HqITW AT
g1 TES T A frel oq
& foag afersrgss 37 97 mga ¥ =Y
# WA & 7 737 OO 7

SHRI F. A AHMED: The hon.
Member has raised two or three
more 1mportant points, One iz with
regard to supply of fertilisers to the
cultivators I would hike to pomnt out
to hum that, so far as Government
policv 15 concerned—and that 15 what
I have becn mnsisting on the States to
do—, the supply of fertilisers to the
cultivators should be through co-
operatives, and 1t is our effort that
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more and more co-operatives should
be brought in that direction and the
supply should be made through co-
operatives.

So far as steps against hoarding are
concerned, whenever I had the oppor-
tunity of meeting the Chief Minister
or Food Minister concerned or of
going to the various States, I have
been insisting wupon them to take
suitable measures in order to pre-
vent hoarding and in some places
action has been taken. I have not
got the details here, but if the hon.
Member wants, I can give him the
information about the action taken
in various States and he will know
to what extent they have succeeded
in their efforts.

SHRI K. S. CHAVDA: What
about the third point, subsidising
foodgrains to Scheduled Castes and
Scheduled Tribes?

SHRI F. A. AHMED: It is already

bewig done,

SHRI P. M, MLHIA (Bhavnagar).
The hon. House will recall that a
motion, namely, ‘Tlus House do con-
sider the unprecedented mise 1n  the
prices of essential commoditics and
the Government's imnabihity to check
the rising trend’, was discussed in this
House on 10th August, 1972. The
House discussed it for mine hours and
the concerned Minister, the Finance
Minister, assured the House thatl ade-
quate measures were bewny taken to
check the price line, to arrest the
rise in prices. But what has happen-
ed thereafter? Prices of almost all
commodities have gone up further
during the six-month period, July,
1972 to January, 1978. According to
the reply given in the Rajya Sabha
only yesterday, the prices of food-
grains, cereals, wheat, pulses, edible
oil, sugar and allied products, fuel,
power, light and lubricants, electri-
city, industrial raw materials, raw
cotton, raw jute and mesta, ollseeds.
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chemicals, soda ash, caustic sods,
manufactures, intermediate preducts,
cotton yarn, metals, finished products,
cotton textiles, iron and steel manu-
factures non-metal products and other
things have gone very high.

During the discussion on the mo-
tion in the previous Sessiom, the
consensus of the House—and it was
a unanimous consensus—was that
this Government had failed to hold
the price line, to arrest the upward
trend in prices. Now what further
proof is requireq today, after having
seen the reply given by the Minister
in the other House?

Sir, 1t 15 not that they have failed
1n controlling the prices.

But I charge that the Government
1s abetting the price rise. For
example, the levy price for sugar is
raised by 20 pmse. Then a price
increate was given to Vanaspati by
10 parse In Bomnav the poce of
milk supplied by the Govermment
dairy has been mecreased by 42 per
cent. Then, the Government 1s
the major producer of steel and steel
prices have gone up in the last two
years. All this has resulted in the
general price rise wncluding teo 'wramns
and edthle ailz and other thonge.

This Ministry only is not respon-
sible for the price rise. There are
other factors which are also respon-

sible. We cannot blame that this
Ministrr  only is respansibls  for
price rise. Therefore. it would have

been much bekter if the adjourn~
ment motion was admitted, to have
a full-dress debate on this issue.

I ‘will now msk some questions
relevant to the Agriculture Ministry
only,

Is the hon. Minister aware of the
fact that the people of drought-
stricken States like Gujarat and
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Maharashira and not getting ade-
quate quanfum of foodgraing from
the central pool? I state that m
Gujarat people are not getting even
3 Kg. of wheat per head per
month and this is the situation rince
the last 24 months or 3 months,
No adequate steps have been taken
by the State Government or the
Central Government to  supply
enough quantum of wheat to the
starving people of Gujarat. I want
to know specifically when the Cen-
tral Government will supply ade-
quate quantum of wheat to Gu,arat
80 as to give at least 7 Kg. of wheat
per head to the people of Gujarat.
That is my first question.

In the same way, prices of edible
otls hike groundnut ol in Gujarat
have gone up to unprecedented high
The price of groundnut o1l 1~
Rs 6.75 per Kg. and the State Gov-
ernment has stopped giving ground-
nut oil at reasonable prices througn
the fair price shops. I want tc
know when edible oil will be ade-
quately sunplied to the peoy~  of
Gujarat and how long 1t will take
Further, 1 want to know one thing
Thers wans some suggestion from the
State Government to create an Oil
Corporation. I would like to know
the reaction of the Central Govern-
ment thereto.

In the some way, sugar. Nowm, th.
normal quantum of sugar supplicd
to Gujarat was, I think, 25,000
tonneg per month Now, it has been
reduced to 16,000 fonnes. So, T
want to know specifically when wid
the quantum of sugar be restored
to the original 25000 or 26,000
tonnes which was given by the w_en-
tral Government m (te past.

These are my questions. I would
not go to the other aspects of the
price rise which concern the Firance
Minister,

1894 (SAKA) Essentixl Commo-
dities (C.A.)

SHRI F A. AHMED: The hon
Member has specifically raised three
matters. One is with regard to the
question of supply of foodgrains to
the Gujarat State. I may inform the
hon Member that so far as Central
Government is concerned we are
meeting the reasonable requirements
of the Gujarat Government, Maha-
rashtra, Rajasthan and Mysore
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SHRI P. M. MEHTA. They get only
3 kg. per head.

SHRI F. A, AHMED I may tel:
the hon Member that during the
course of the whole year over 10
milhon tonnes of foodgrains have
been distributed through the public
distribution system ae compared to
about 7 mullion tonnes of last wear
and the majority of these 3 million
tonnes of more focdgrains her Leen
to these States. I share the anxiety
of the hon. Mcmber that thely have
not been getting the full quota of
7 Kg but there has been some re-
duction, and apart from wheat,
coar<e grain is supplied from the
fair-price shops. We are trying to
meet

SHRI P M MEHTA: No. Sir It
a totul of 3 kilogram, including all
the coarse grains The purchasing
powe's of the penple are comple-
tely exhausted and so they are not
ab'e ty purchase them from the open
market

SHRI F A. AHMED: I do not
exactlv remember the number of
fair-price shops which have been in-
creased in Gujarat But so far as
the whole country is concerne¢, the
fair price chops have Increased from
125 lakhs to 165 lakhs and majo-
rity of these shops have been open-
ed 1 Maharashtra, QGujarat and
Rajasthan We do all that is possi-
ble to overcome the difficulties of
these States The State Government
of Gujarat is taking necessary steps
in this direction.
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So far as the formation of the Qil

Corporation is concerned, this matter

is referred to us and this iz under

examination with the Plahning

Commission. We  shall eertainly

take the views of the State Govern-

ment into consideration, before we
takk a final decision in the matter.

So far as decrease in the supply
of sugar is concerned this has been
due to the fact that we have decreas-
ed the quota all over the country.
Therefore, according to the populaticn
snd consumption basis, Gujarat quota
has also been decreased and this 1s an
all-India phenomena, it is not odly
particular to Gujarat, but in the
case of all Btate we have reduced the
quota of sugar.

13.58 nrs.

PAPERS LAID ON THE TABLE
NOTIFICATION ETC. UNDER INDIAN TELE-
GRAPH AcCT

THE DEPUTY MINISTFR IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): On
behalf of Shri H. N. Bahuguna, 1 beg
to lay on the Table—

(1) A copv of the Indian Telegraph
(Eleventh Amendment) Rules, 1972
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 1583 in
Gazette of India dated the 16th De-
cember, 1872 under sub-section (5) of
section 7 of the Indian Telegraph
Act, 1885, [Pleced jn Library See
No. LT-4184/73).

(2) A copy of corrigendum (Hindi
and English versions) correcting the
numbers of Notification Nos. G.S.R.
1446 and 1447 laid on the Table on
the 20th November, 1972, under sub-
section (5) of section 7 of the Indian
Telegraph Act, 1885, to Nos, GS.R.
1445 and G.SR.1446 respectively.
[Placed in Lib7ary. See No. LT-4185/
73]

NOTIFICATIONS UNDFR ALL-INDIA SER-
vVIcES ACT

FORMFR SFCRFTARY OF STATE SFRVICY

Orricers  (Cownrrion  or Bervicr)

(Removar or DrericorTies) Orner
No. 1. T

FEBRUARY 21, 1073
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
{SBHRI F. H. MOHSIN): On behalf of
Shri Ram Niwas Mirdha, I beg to lay
o the Table—

(1) A copy each of the following
Notifications (Hindi and Englhsh ver-
sions) under sub-section (2) of section
3 of the All India Services Act,, 1951:

(i) The Indian Forest Servire
(Fixation of Cadre strength)
Second Amendment Regula-
tions, 1972, published 1n Noti-
fication No. G.S.R. 478(E) n
Gazette of India dated the 4th
December, 1872;

(i1) The All-India Services (Study
Leave) Second Amendment
Regulations, 1972 published 1n
Notification No. GSR. 1617
in Gazetle of India dated the
30th December, 1972,

(ii1) The Indian Admmnstrative
Service (Pav) Amendment
Rules, 1873, published in No-
tification No. GSR. 7(E) mn
Gazette of India dated the 9th
January, 1973;

(iv) The Indian Admnistrative
Service (Pay) Third Amend-
ment Rules, 1973, published
in Notification No. G.S.R.
49(E) in Gazette of India
dated the 1st February, 1973.

(v) The Indian Administrative
Service (Cadre) First Amend-
ment Rules, 1973, published
in Notificaltion No. GS.R.
58(FE) in Gazetie of India
dated the 12th February,
1973;

(vi) The Indian Administrative
Service (Pay) Second Amend-
ment Rules, 1973 published
in YNotification No. G.SR.
50(E) in Gazette of India
dated the 12th February,
1973,

[Placed fn Library. See No. LT-4186/
731.

(2) A copy of the Former Secretary
of State Service Officers (Conditions



